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give herein below the details of the assets (immaovable, movable, bank balance, etc.) of

rmyself, my spouse and dependants*:

(Assets In joint name indicating the extent of joint cwnership will also have to be
given)
5r. Description Self Spouse Dependant-l | mupendant=-2 Deperidant-3
Mo, B Name(S] Nama Name Etc. Name
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Note: Value of Bonds / shares / Debentures as per the latest market value in Stock

Exchange in respect of listed companies and as per books in the case of non listed
companies should be given.
* Dependant here means a person substantially dependent on the income of the

employes,
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Agricultural Land

- Locatien{s)

- Survey number(s)

- Extent (Total
measurement)
-Current market value
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Non-Agricultural Land
- Location(s}
- Survey number(s)

measurament)
-Current market valus
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Buildings (Commercial
Locatien{s)

- Survey fdoor
number(s)

- Extent (Total
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- Current market
value:

p—

s e i

(iv)

Houses / Apartmentb,
ekc.

- Location(s}

- Survey fdoor
number(s}

- Extent (Total
measurement)

- Current market
value
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(d) dues to departments |
deallng with telephones ik
(e} dues to departments
dealing with government
transport (including
aircraft and helicopters)

i (F) Other dues, If any

(b) (i) Income Tax including T*""‘_"T'_“ - % .(;gg /
b o %

syrcharge [Also indicate

the assessment year uglo
which Income Tax Return | AY. - 202.%-24

filed. Give also Permanent ;

Account Number {PAN)] 8o E_p\’ e 02'8(
(i) Wealth Tax [Also
Indicate the asséssment
year upto which Weaith
Tax return filed.] i L0 e
(i} Sales Tax {Qnly i
case of proprietary
_business] |- AR s
(iv) Property Tax

€.  Personal Detajl

GPF/CPF/PRAN No. - oigyos6lls
Gender 2 E ™M | {(M/F)
Date of Birth o wEilet2 i | 8| 6 | (OD/MMYYYY)
Class/Grouf - -
Cadr = ' : )
adre slakive Rss Iy QSCQ*N,( aned ASsistent 55(1“‘“" D\H""m .
(Full Name e.g. B.A4.5.-Bihar Administrative Service,
B.S.5.- Bihar Secretarlat Service etc.)
Home District 2 Munge 3

I hereby declare that the above details are true to the best of my
knowledge and belief.
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 Mote: Plaaze sign each page of the declaration. Asset declaration form

must be in A4 size white paper with computer typed (single side)
in prescribed format.



